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in those sections arises because of the 
social conditions there. The few TTE's 
that we have got are not in a position 
to cope with the situation. Particularly 
in those sections we are tYing to detail 
thl' squads to make periodical checks 
so as to remove this to some extent. 
at least. 

Shri Shlvajl Rao S. Deshmukh: The 
question has not been answered. 

Mr. ,Speaker: Next question. 

AU-India Small Paper MUla A8IoeIa-
tlon 

+ 
-1445. Shri It. Buua: 

Shri C.  C. Desai: 
Shri D. N. Patodla: 

~'"" ;: 

lAO Sbrl Y. A. Prasad: ' 
Shrl N. K. SaDlbI: 

Will the Minister of,lndustrial !)eve-
~ ment and Company Affairs be plea-
sed to state: 

(iI) whether it IS a fact that the All-
India Small Paper Mills Association 
h,as recently demanded relief from 
Government to ~a e its units from clo-
sure; 

• (b) if so, the reaction of Government 
thereto; and 

(c) whether any paper mills have 
closed down during the last year and if 
so, the number of workers rendered 
jobless as a result thereof? 

The Minister of state In the MInIstr:r 
Of industrial DevelopmeDt and Com-
)llaDy Affairs (Shrl Raghunath Be44y): 
(a) Yes, Sir. 

(b) The matter is under; considera-
tion Of Government. 

(c) The Association of Small paper 
Mills have stated that some of the 
.ma~ paper units have closed down 
due to ftnancial difficulties. 

Shri R. Baraa: Have Government 
made an assessment of the existence of 
outmoded machines in some of the 
'small-scale paper mills and are they 
prepared to give them import facilities 
to procure proper type of machlnew? 

The Minister of industrial Develop-
,ment and Company Mairs (Shri F. A. 
Ahmed): So far as the small 1!llits are 
,concerned, the trouble is that they 
,have to import pulp. On account of 
import duty and devaluation, they have 
been in i i u ti~ . It has not been 
, brought to my notice that many of the 
difficulties are due to outmoded mac-
hines. 

Shrl It. Baraa: In view of the mount-
,ing demand for paper in the country, 
will Government tllke urgent steps so 
that these mills do not go out of pro-
duction? 

Shri F. A. Ahmed: That matter iJ 
being considered. They have made 
some representations and we are exa-
mining those things and taking up with 
the Finance Ministry the question of 
giving some relief to these small units. 

Shrl D. N. PatOdia: It is not very 
correct to say that this small scale 
industry 'is facing the problem only 
on account of difficulty in getting pulp. 
The country has been burdened by 
these uneconomic units on account of 
indiscriminate and injudicious distribU-
tion of licences in the past. May I 
'know whether in future before issuing 
,an3' such licence Government will 
,always examine the economics of giv-
ing it sO that after 10 or 20 years 
they are not confronted with the possi-
bility of closure or uneconomic work-
ing of these units? 

Sh rl F. A. AhniecJ.: It is true that 
these small \!nits have to compete with 
thc' ,bigger units and they are ftnding 
it difficult, but we also cannot thiDk 
of putting out of action all these small 
units whiCh have been in existence 
for a long time. 

8hri N. J[. 8aD&'h1: These small manu-
facturers of paper are suftering beca-
use of the keen comlpetition with the 
bigger manufacturers. May I know 
from the han. Minister if he would 
think on the Jines of putting some duty 
on the bigger manufacturers, so that 
the small manufacturers of paper can 
survive in this country? 
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Shri F. A. AhlD.lld: In order to help 
these small units, we are considering 
thf' question of giving them relief so 
far as import duty On ,pulp is concern-
,ed; we are also considering the ques-
tion of excise duty so far as produc-
tion I..'P to 1,000 tons is concerned; we 
are also considering the question of 
excise duty on machine-made paper, 
and also finished paper. All these 
things are under cOnsideration. 

Sbrt S.  S. Kothari: May I know 
whether the price of paper produced by 
the small mills is also controlled, and 
whether there is any proposal for 
giving a price rise to the paper indus-
try? 

Shrl F. A. Ahmed: The paper indus-
try generally has been asking for a 
price increase. Last time the price was 
increased in 1962. That matter is also 
untler consideration. 

Shrt Sradhakar Supakar: What is 
thE definition of this small paper mllI. 
and how far will any incentive given 
in the form of raising the price of paper 
have an undesirable effect Of hamper-
ing education etc.? 

Sht1 F. A. Ahmed: All those matters 
are being considered. 
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8brt F. A. Ahmed: The small units 
ba"e been clillsing traditional raw 
materials, the pulp, and now they are 
beinf encouraged to USe bagasse and 
other waste material. If they make 
use Of it, I hope they will overcome 
the diftlcu1ty of only depending on raw 
materials imported from outside. 

Production of Dhoties and sarees 

+ 
-144'. 8hrt Atal BIbarI Va.tPayee: 

Shri M. S. MarU: 
Shrt R. BarDa: 

Will the Minister of Commeree be 
plessed to state: 

(a) whether Government had deci-
dt:d in their Resolution dated the 2nd 
June, 1965 that the production of sareft 
and dhoties by the Textile Mills should 
be pegged at 1963 level and that the 
mills and powerlooms should be pre-
vented from prodl!'Cing coloured sarees 
botr. a n~ e  and piece-dyed to 
afford protection to the handlooms; 
and 

(b) if so, the machinery set up for 
the proper implementation of the 
above decision? 

The MlDJster of Commerce (Shri 
Dlne&h Singh): (0) Yes, Sir. . 

(b) The maximum production of 
'~a e  'and dhoties has already been 
'fixed at the approporiate level and the 
'production of these varieties by th1! 
mills is ~ o e  watched by the Tex-
'tile Commissioner. The o u t~on of 
coloured sarees by mills and power-
looms has also been prohibited statuto-
rily arid their o g~ an e ot these regu-
lations is also beiug watched ,by th8 
Textile ommi ~ione . 
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